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 12.35  hrs.
 PUBLIC  ACCOUNTS  COMMITTEE

 TWENTY-EIGHTH  REPORT
 Shri  Morarka  (Jhunjhunu):  I  beg

 to  present  the  Twenty-eighth  Report
 of  the  Public  Accounts  Committee  on
 Audit  Report  (Civil)  on  Revenue  Re-
 ceipts,  1964.

 12.353  hrs.
 STATEMENT  RE:  ESTABLISHMENT
 OF  NEW  ORDINANCE  FACTORIES

 The  Minister  of  Defence  Production
 in  the  Miinstry  of  Defence  (Shri  A.
 M.  Thomas):  Early  in  1963,  while
 referring  to  the  measures  taken  to  in-
 crease  the  production  of  armaments,
 the  Defence  Minister  had  stated  that
 a  complex  of  six  new  ordnance  fac-
 tories  for  arms  and  ammunition  was
 being  planned.  In  April  1964,  during
 the  discussions  on  the  demands  for
 grants  for  Defence  expenditure,  the
 Defence  Minister  had  also  explained
 how  our  efforts  at  establishing  the
 new  factories  were  dependent,  large-
 ly  due  to  inadequate  free  foreign  ex-
 change  resources,  on  the  possibility  of
 getting  assistance  from  other  friend-
 ly  countries.

 2.  Of  the  six  factories  which  were
 planned,  one  intended  for  small  arms
 ammunition  production  is  being  set  up
 with  US  assistance  and  has  commenc-
 ed  production.  As  a  result  of  the  visit
 of  the  Defence  Minister  to  the  United
 States  of  America,  the  US  Govern-
 ment  have  agreed  to  assist  in  setting
 up  the  Engineering  Factory  at  Amba-
 jhari.  The  third  factory—the  Filling
 Factory—is  being  set  up  partly  with
 the  assistance  of  the  Government  of
 United  Kingdom.  It  has  not  so  far
 been  possible  to  get  assurances  of  as-
 sistance  for  the  remaining  factories.
 However,  as  the  requirements  of  small
 arms  were  emergent,  it  hag  been  de-
 cided  to  use  free  foreign  exchange  re-
 sources  for  the  fourth  factory  at  Tiru-
 chirapalli.

 3.  The  remaining  two  factories  were
 intended  for  the  manufacture  of  ex-
 plosives  and  propellants.  The  esti-
 mate  of  expenditure  for  the  establish-
 ment  of  these  two  factories  was  of  the
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 order  of  over  Rs.  60  crores  including
 a  foreign  exchange  element  of  about
 Rs.  21  crores.  In  the  case  of  these
 fac.ories,  the  investment  output  ratio
 is  8150  high.  The  products  in  these
 factories  are  such  that  there  is  little
 scope  for  conversion  to  civilian  use
 during  times  of  peace.  There  are  fin-
 ancial  advantages  particularly  in
 foreign  exchange  in  increasing  the
 stock-piles  of  explosives  and  propel-
 lanis  rather  than  setting  up  capacity
 for  their  manufacture.  In  these  cir-
 cumstances,  the  proposal  to  establish
 an  Explosives  Factory  at  Burla,  Orissa
 State  and  a  Propellants  Factory  at
 Panvel,  Maharashtra  State,  has  been
 excluded  from  our  Defence  Plan  for
 the  present.  It  has  been  decided  that
 as  an  alternative  to  the  proposal  to
 set  up  factories  at  Burla  and  Panvel,
 the  existing  stock-piles  of  explosives
 and  propellants  should  be  increased
 suitably.  A  certain  increase  in  the
 existing  capacity  for  the  production  of
 explosives  and  propellants  is  also  b2-
 ing  planned,  but  the  increase  deter-
 mined  is  such  that  it  can  be  more
 conveniently  done  by  the  modernisa-
 tion  of  the  existing  factories  or  by  the
 installation  of  new  plant  at  the  site
 of  the  existing  factories.  These  pro-
 posals  are  under  consideration.

 Shri  Ranga  (Chittoor):  Sir,  I  would
 like  you  to  help  us  in  this  matter.  We
 would  like  to  get  some  suitable  oc-
 casion  when  we  can  discuss  this  very
 important  matter.  The  House  was
 assured—and  ‘the  country  also—that
 there  was  great  urgency  in  regard  to
 this  matter.  Therefore,  Government
 came  forward  to  formulate  proposals
 to  establish  six  ordnance  factories.
 Now  the  number  has  come  down  to  4
 Even  out  of  these  4  it  is  going  to
 take  a  long  time  before  three  of  them
 will  be  brought  into  production  stage.
 This  reveals  rather  a  serious  position.
 We  would  like  to  have  some  oppor-
 tunity  to  discuss  this  matter  properly.

 Mr.  Speaker:  It  is  not  for  me  to  do
 it;  hon.  Members  have  to  give  notice
 of  it.

 Shri  S.  M.  Banerjee  (Kanpur):  Sir,
 I  welcome  this  announcement  of  the
 hon.  Minister.  But  I  would  like  to
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 {Shri  S.  M.  Banerjee]
 draw  his  attention  to  the  fact  that
 there  have  been  some  retrenchment
 in  many  of  the  existing  ordnance  fac-
 tories.  If  it  is  true  that  these  ordnance
 factories  are  coming  up  in  the  near
 future,  may  I  know  from  the  hon.
 Minister  whether  it  will  be  possible
 for  him  to  absorb  all  those  who  have
 been  trained  in  the  ordnance  factories
 and  who  are  now  being  retrenched
 because  there  is  no  work?

 Mr.  Speaker:  How  can  he  give  that
 assurance  just  now?

 Shri  S.  M.  Banerjee:  I  only  want
 to  know  whether  he  is  aware  of  it.

 12.38  hrs,

 BUSINESS  OF  THE  HOUSE

 The  Minister  of  Communications
 and  Parliamentary  Affairs  (Shri  Satya
 Narayan  Sinha):  Sir,  with  your  per-
 mission,  J  rise  to  announce  that  Gov-
 ernment  Business  in  this  House  during
 the  week  commencing  23rd  November,
 1964,  will  consist  of:

 (1)  Discussion  on  the  present  in-
 ternational  situation  and  the
 policy  of  the  Government  of
 India  in  relation  thereto  on  a
 motion  to  be  moved  by  the
 Minister  of  External  Affairs
 on  Monday,  the  23rd  Novem-
 ber  after  disposal  of  ques-
 tions.

 (2)  Consideration  of  any  item  of
 Government  Business  carried
 over  from  the  Order  Paper  of
 Saturday,  the  215  November,
 1964,

 (3)  Consideration  and  passing  of:
 The  Warehousing  Corporation

 (Supplementary)  Bill,  1964.

 The  Provisional  Collection  of
 Taxes  (Amendment)  आआ,
 1964.

 (4)  Discussion  and  voting  on  the
 Supplementary  Demands  _  for
 Grants  (General)  for  1964-65.
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 (5)  Consideration  and  passing  of:
 The  Payment  of  Wages  (Am-

 endment)  Bill,  1964.
 The  Wealth-tax  (Amendment)

 Bill,  1964,

 Shri  Ranga  (Chittoor):  Sir,  I  think
 at  this  stage  I  can  repeat  my  request.  I
 would  request  the  Minister  of  Parlia-
 mentary  Affairs  to  help  the  Business
 Advisory  Committee  in  giving  priority
 to  the  business  I  just  now  mentioned
 and  bring  it  up  at  an  early  date.

 Mr.  Speaker:  Unless  there  15  a
 notice  given  by  hon.  Members

 Shri  Ranga:  Notice  will  be  given,
 but  it  has  to  be  allotted  some  early
 time.

 Mr.  Speaker:  Let  the  notice  come
 and  then  it  will  be  decided.

 Shri  Nambiar  (Tiruchirapalli):  We
 have  already  tabled  a  motion  for  a
 discussion  on  the  food  situation  in  the
 country,  Last  time  we  discussed  only
 the  situation  in  Kerala.  There  was  a
 mention  by  the  hon.  Minister  that  he
 Was  prepared  to  give  some  time  for
 this.  We  thought  that  item  would  also
 find  some  time  in  the  business  for  next
 week.

 Shri  S.  M.  Banerjee  (Kanpur):  I
 would  draw  your  attention  and  the
 attention  of  the  hon.  Minister  to  three
 items.  Firstly,  during  the  previous
 session  we  have  been  clamouring  for  a
 discussion  on  the  Report  of  the  Bonus
 Commission.  A  notice  has  already
 been  given  and  I  am  glad  it  has  been
 accepted  by  you.  Secondly,  there  is
 a  motion  to  have  a  discussion  on  the
 opinion  of  the  Supreme  Court  in  the
 case  UP  Legislature  vs.  the  High
 Court  of  Allahabad.  Thirdly,  there
 is  the  production  of  small  cars.  You
 will  remember,  Sir,  that  it  could  not
 be  discussed  last  time.  This  time,  a
 motion  has  been  admitted  in  the  name
 of  Shri  Bagri  and  others.  Would  the
 Minister  give  an  assurance  that  all
 these  three  would  be  taken  up  during
 this  session?


